Re: BORDER GUARD MUTINY IN BANGLADESH

SHRI S.5. AHLUWALIA (Jharkhand): Mr. Deputy Chairman, Sir, there is a point of
information. Sir, there is a mutiny in Bangladesh and the BDR is in revolt. The External Affairs
Minister is here. We would like to know about it because it is a neighbouring country and mutiny
has taken place there by BDR. It is a matter of serious concern and we want to know what is the
situation there. As we saw in the TV, more than 50 people have died, hundreds are injured and
firing is being done from helicopters and it is still going on. The Army has been called. They have
heen asked to surrender hut they are not surrendering. Continuous firing is on. We would like to
know what is the situation. ...(Jnferruptions)... Their DG is killed. ...(Inferruptions)...
The BDR’s DG is killed. Their headquarters has been attacked. All these things are
happening in our neighbouring country, Bangladesh. ...@'nferrupﬁons)... Because our BSF is
on the border and the BDR is also on the border, it is a matter of serious concern for India. |
believe that the Minister of External Affairs will inform the House about the present scenario in

Bangladesh.

THE MINISTER OF EXTERNAL AFFAIRS (SHRI PRANAB MUKHERJEE): Sir, | will inform

the House before the House adjourns.

THE INTERIM BUDGET (GENERAL) 2009-10 — (Contd)

MR. DEPUTY CHARMAM: Shri Arjun Kumar Sengupta. “You have ten minutes,
Mr. Sengupta.

SHRI ARJUN KUMAR SENGUPTA (West Bengal): Thank you very much, Sir. | do not think
| will take ten minutes because we are all eagerly waiting here for Mr. Mukherjee to present his
final statement. | will take this opportunity just to indicate a few areas which, | think, the Finance
Minister, the present Finance Minister, is well aware of, he has shown in his speech the
awareness of that. But | would have expected sitting as an Independent Member but basically |
am a Congresswala that he would be able to assure us of ...(Interruptions)... Well, | wanted to
tell him because of my friends who think just because they have supported me that | have
changed my character which | have not. But, anyway, the point here, Sir, is that the Finance
Minister was very correct that in this present situation his Constitutional responsibility prevents
him from doing too many things. But within that he has done a few things and also has given
some indications of the lines that our Government would follow. In fact, at the end of his speech,
in the Lok Sabha he has categorically stated that the aim of this Government is to look for an
economic growth, which is meant not just inclusive growth, but equitable growth. That particular
conclusive paragraph should he quoted everywhere as saying that this is our position. Besides
this particular point everybody was expecting that the Finance Minister would do something

about this meltdown, this economic crisis. Now, Sir, he has mentioned and he has repeatedly
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mentioned last time that the Government has introduced two fiscal stimulus, two packages and
yesterday also he introduced some tax cuts as a part of those fiscal stimulus. Now | do not want
to say much about the merits of those schemes, merits of those proposals, but | just want to put
forward a simple argument that in a situation when the demand is not there, the country is facing
a severe demand shortage, what is important is to see how demand can be stimulated, how the
demand can be expanded. Now, if you reduce income tax, direct taxes, then, people would
spend. That would have an effect on demand. If you reduce indirect taxes, then, Sir, unless the
indirect taxes are passed on to the consumers in the form of lowering the prices they only add to
the profits of the companies. Secondly, if you are going to talk about passing it on to the prices,
two per cent reduction here and there or a two per cent fall in the retail prices may not have
much impact on demand. His office must have done the calculations and they must have got
some kind of inclination for that. But, | think, this additional Rs. 30,000 crores, that he has
provided, will probably not do much to help the fiscal stimulus, although it might help those
people who were over burdened with these kinds of taxes, which means they would only help
the companies. | am mentioning this because, | think, the fundamental problem that we are
facing today is a question of stimulating demand and in a State where we are partially glohalised
— that our big businesses, big manufacturing units, including exports and also through linkage
effect, others like big corporate units — we would find it very difficult to have an expansion of
demand when the intermational demand is down. Sir, this is a point | want to stress. We are all
very keen that you should give stimulus to exporters to reduce taxes. Now, if the world demand
for our exports does not increase, it is only a competition between us and the Chinese, the two
exporters. It is like this: in the earlier recession days there was competitive devaluation. The
countries are devaluing against each other so that they can do better than the other. | am not
saying that this should not be done but | am saying that please do not think that this would have
more impact because the world demand for our exports is not increasing and has no chance of
increasing. Then, how do we increase demands? Sir, the Finance Minister in his speech has
mentioned this point that we have to increase domestic demand and how do we increase
domestic demand? If vou want to be a Keynsian, we should be a regular Keynsian, not half-
hearted changer. We should be able to provide purchasing power to those who will spend. As a
result of it, there will be an increase in demand. It so happens in our country, there is a huge
population of poor people, of marginal producers who with a little bit of purchasing power would
be able to spend and would be able to produce also. The question of increasing domestic
demand in our country, — Sir, | beg to point out, the Finance Minister may like to examine —
depends very much upon the purchasing power of our poor people, small and marginal farmers,
micro and small producing units and how much purchasing power they get, the ability to
produce and the ability to boost or stimulate demand. Sir, if this is accepted, then, our

Government has already done quite a few such projects and these projects. | am not suggesting
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a new project because that is difficult but it is possible to work on those projects to see an
expansion of demand. Now, the first thing that comes to mind, of course, is the NREGA. Lot of
money has been spent. It is a demand driven scheme. But, still there are many little things that
have to be done so that people, their States can actually use their money in NREGA programme.,
Another flagship programme which was introduced by this Government by an original formulation
of Mational Advisory Council under Mrs. Sonia Gandhi was social security. It has been
introduced in our country in last year’s Parliament Session by an Act. It is a very half-hearted
Act. This particular Act was approved by all parties together in the famous Standing Committee
Report. This could have given you a tremendous amount of mileage. But, we introduced it half-
heartedly. ...{Interruptions)... | am talking about the unorganised worker. That is the sort of
security Bill that he is talking about. This has been introduced half-heartedly. The coverage has
been limited. The method of implementation has been limited and much more important is that
there is no fund. There is a also uncertainty about the possihility of financing that. If the hon.
Finance Minister could say, ‘| would like now to expand the social security to increase the
coverage, go to all people who are qualified for that and, for this purpose, | shall be able to
provide finances as as State comes forward.” It will have no immediate financial implication. But,
it will have a tremendous impact on the millions of our people who are willing to spend on many
of these social security benefits for their pockets, provided they know that, after some point of

time, it can be covered.

Sir, there are two other issues which | want to mention which were part of the past
Government policies. It is for marginal and small farmers. We have taken a great pride in the fact
that we have waived so much credit to the agriculture sector. We have also taken a great pride
that agriculture credit has been doubled. But, if vou look at it, when 84 per cent of our
agricultural households live in marginal holdings, with less than 2 acres, they do not get credit.
They get only small portion of the total credit that is available to the agriculture sector. A new
scheme has to be put forward for marginal and small farmers. YWe had this kind of a scheme
when Smt. Indira Gandhi was there. But, it was given up. | am just putting it to the hon. Finance
Minister to please think about it, because this will greatly inspire the real poor people in our

country and also help agriculture movement and agriculture revolution.

Sir, my final point is on micro units. We have introduced some major changes. But, again,
that is basically for small-scale industries. Micro units have less than 10 people working. Sir, 58
million units are there in the country which are without any financial support, without any credit
support and without any marketing support. This was in our NCMP that there should be a
MNational Fund for this kind of unorganised workers. We have already prepared the whole
scheme. It is heing examined by the Government for the last two vears. The time has now come
for the hon. Finance Minister to say, “Yes, we shall try to introduce it in whatever form.” He does

not have to accept the whole of it. But, something to recognise that these micro units get some
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help. Sir, | am trying to point out what we already have. But, with little bit of changes, we can,

actually, do that.

Finally, Sir, my friend, Dr. Bimal Jalan, has talked about implementation. He has talked
about infrastructure and all that. There is one animal there which is creating problem. | can get
into this debate. We are, now, talking about the Public-Private-Partnership. We do not ask the
NTPC to go ahead and invest in Bihar. But, we want to have some kind of participation on that.
This has created problems. Still, we can do something about it. But the point that is to be
stressed, that, much of the infrastructure which has immediate effect on people such as Bharat
Nirman, rural road, rural infrastructure, rural sanitation, rural housing, etc., they do not require
huge public sector operations. They need a particular kind of a push to the State sector. Here,
we have given a lot of money. As you must have seen the CAG’s Report which says that much of
the money that has been given has been shelved. So, this is a time and only our hon. Finance
Minister can do that. He has to show a method by which we can incentivise the States. Those
States which can spend on this, they should be rewarded. There is a method. It can be done in
a number of different ways. Sir, this Budget has given an increase in the borrowings of the
States. Borrowing really does not help them, because they are have already over-borrowed.
What is necessary is to give them additional Central support. If that additional Central support is
linked to this kind of incentivisation, it helps. All right, we have got 0.5 per cent of GDP as a
possible additional fiscal deficit, | am prepared to give out of that money to the State, provided
they spend on social sector project. It will have immediate impact on the demand and growth. If
it has an impact on demand, it would have an impact on growth. If there is an impact on growth,
we shall be back to a situation where you can get out of the present crisis. So, this is my simple
point. Today, the answer to the crisis is ‘domestic demand” — domestic demand through
helping the poor, the vulnerable people, who are producing and who are consumers. With this,
we can help the poor, help the vulnerahle, reduce their poverty, make them employable, and, at
the same time, we can provide a stimulus to growth and that will take us out of the present

crisis.
Thank you very much, Sir.

SHRIRAMA CHANDRA KHUNTIA (Orissa): Sir, | rise to support the Appropriation (Vote on
Account) Bill, 2009; the Appropriation Bill, 2009; and the Finance Bill, 2009. The Interim Budget
has been presented by the hon. Finance Minister, Shri Pranab Mukherjee, at a very crucial time.
| think, the Interim Budget has heen appreciated by many hon. Members from the Opposition
also that he has presented a right Budget, without keeping any political interests. | also
congratulate him for the Interim Budget that he has presented here. It has not been only been on
this occasion, but the Congress Party and the UPA Government have never compromised with
the national interest and the national economy and have never done anything with a political

point of view. |, once again, thank Pranabda for that.
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Sir, if | recall the point mentioned by the hon. Member, Shri Shourie, who initiated the
discussion, | would like to mention here that any scheme by the Central Government, in a federal
structure, has to be implemented by the State Governments. Whether it is the Mational
Employment Guarantee Programme, or, it is the Rajiv Gandhi Kutir Yojana, or, it is the Bharat
Nirman Yojana, or, any other scheme, the Central Government has no authority, under the
Constitution, to implement any scheme in the States. The State Governments have to implement
them. So, any non-implementation of any scheme, or, nonutilization of the funds is the result of
irresponsible State Government, and not the Central Government. The Central Government has
just to formulate a policy, has to allocate the funds, has to monitor, has to coordinate, but it is
the State Government that has to utilize the funds and implement that scheme. So, the State
Governments should be held responsible for non-implementation of any scheme or non-
utilization of funds. As you know, the National Employment Guarantee Programme has not only
bheen appreciated nationally, but internationally too hecause this scheme has an innovative idea
to provide employment to the crores of people in the country. Such a thing has never happened
at any place in the world. There have been many researches and discussions in many foreign
universities as to how this scheme has come up; as to how it has been developed; and as to
how it has been implemented. So, | think, we should also appreciate this scheme. Rather, we
should support it and suggest that the employment for 100 days, under this scheme, should be
extended up to 200 days and more funds should be allocated to this scheme so that more and
more poor people could get employment. Sir, | have no resistance in saying that — may it be
any Government, the Rajasthan Government, or, the Madhya Pradesh Government, or, the
Andhra Pradesh Government — they have done a tremendous work under the Mational
Employment Guarantee Programme. As a member of the MNational Council of the National
Employment Guarantee Programme, | have seen that they have utilized the money and have
done a very good work. And, if no good work has not been done, then, the State Governments
are responsible for it. | would like to draw the attention of this House on one issue how some of
the State Governments are misusing the money. In Orissa, the State Government is deducting
28 per cent money from the labour money. They are charging 28 per cent royalty. Can you
imagine that? And, this 28 per cent royalty is from the funds of the National Employment
Guarantee Programme. | think, such a thing cannot happen anywhere else. So, there are many
things that are happening at different places. But, you look at what happened during the NDA
regime. | know about the credentials, credibility and honesty of Shri Arun Shourieji. | have all
respect for him. But, what happened when the NDA Government was there? During their
regime, the Centaur Hotel was privatised, Paradip Phosphate was privatised, Modern Food
Industries was privatised and Balco Industries was also privatised. And the investigations are
going on till now. What is the report? Everybody knows about it. We sold them at a minimum

price. Now, every year, they are earning profits, more than the double, maybe, in thousand
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crores. Maybe, they are getting Rs. 500 crores. We sold them at a minimum price. | thank Shri
Pranab Mukherjee, who recommended and decided not to privatise any public sector company.
And, today, under the UPA Government, if you look at the public sector performance, you will
find that most of them are earning profits. The Railways is earning around Rs. 20,000 crore
profit. The turnover of central public sector enterprises increased from Rs. 5,8/,000 crores
in 2003-04 to Rs. 10,81,000 crores in 200/-08 and profit grew from Rs. 53,000 crores to
Rs. 91,000 crores. In addition to that, the Railways earned a profit of Rs. 20,000 crores. This is
what has been achieved by the public sector enterprises. The number of profit-making
public sector enterprises was 143, now, it has gone up to 158. The Government approved

implementation of guidelines on corporate governance in Central Public Sector Enterprises.

| don’t want to take much of your time. | would like to say that whether it is the Gross
Domestic Product, or fiscal deficit, domestic investment, gross capital formation, tax collection,
annual growth rate, or manufacturing sector growth, or exports, whatever you see, all have
recorded a growth. Everywhere and in every sphere, the UPA Government has done a

tremendous work.

| now come to the growth rate, which is now 7.8 per cent. We should be proud of it. ‘e
should also realise that there is a melt down in the world economy, and the developing countries
growth rate has come down to two per cent or three per cent. Any knowledgeable person will
appreciate that despite the global financial crisis, which began in 2007 impacting most of the
emerging market economies, we are able to maintain a growth rate of 7.8 per cent in this
country. Our country has become the second fastest growing economy in the world. So, we

should appreciate this.

| don’t want to take much of your time. While appreciating the Budget, | want to give some
suggestions to our hon. Minister. He can consider them. We do appreciate the agriculture debt
waiver and also debt relief scheme which has been undertaken by the Government. It has
allocated Rs. 65,000 crores for this. Sir, | just want to add one point here. The Scheduled Caste
and the Scheduled Tribe farmers, who have taken loans from the Mational Scheduled Caste
Development Corporation and through the TRIFED, have not got this benefit. They have taken
farm loans, but, the Government circular has gone only to the MNationalised Banks and
Cooperative Banks. And, the Scheduled Castes and the Scheduled Tribes, who take loan from

the National Scheduled Caste Development Corporation or TRIFED, are not getting this benefit.

| now come to Agriculture Insurance. | request the hon. Minister that at the time of giving

Agriculture Insurance, the village should be taken as one unit.

Sir, the Government has implemented the Sixth Pay Commission’s recommendations for
the Central Government officers. | would now request the Government to finalise the wage
revision of all the Central Public Sector Banks, insurance companies and Grameen Banks, so
that they can get the benefit. With these few words, | once again thank the hon. Finance

Minister. | support this Budget.
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DR. C. RANGARAJAN (Nominated): Sir, my overall assessment is that we have had a
reasonably good Interim Budget. It is a well-drafted document. By maintaining the overall total
expenditure in 2000-10 and the enhanced level reached in 2008-09, it has provided adequate
stimulus to the economy. Let us look at the numbers. The Revised Estimate of total expenditure
for 2008-09 is 20 per cent higher than the Budget Estimate for 2008-09, and that for 2009-10 is
another 5.8 per cent over the current year’s Revised Estimate. In fact, if you look at it from 2007 -
08, in the course of two years, the overall increase is about 33 per cent. By any stretch of
imagination, this is an enhanced level of Government expenditure which should provide
adequate stimulus to the economy. In fact, this high level of Government expenditure has

implications for fiscal deficit a point to which | shall come later.

If the Government expenditures are being maintained at this high level, why is it that
concern is being expressed by some people that the stimulus is not adequate? For this, we

must turn to the composition of Government expenditures.

The Budget has provided for large allocations for the social sector. The allocation for the
Rural Employment Guarantee Scheme has almost doubled. Substantial additions have been
made to the Bharat Nirman projects. All this would lead to an improvement in the rural demand.
This will also reduce, to some extent, rural poverty. But, in some ways, this increase in rural
demand may not necessarily improve the conditions of those sectors of the economy which are
suffering. The recession in the developed world consequent to the international financial crisis is
affecting several segments of economy, mostly through exports. The export sector is not a small
sector in the economy. Goods and services taken together constitute today about 35 per cent of
the GDP. Therefore, recession abroad is affecting the export sector in a hig way, and within the
export sector, there are some segments which are more than normally affected. These

are textiles, gems and jewellery, automobile components and, to some extent, the IT. Therefore,

276



what is really required is, sector-specific proposals which would have the effect of addressing
the severe problems being faced by some of the sectors. For example, a good decision has
been taken under the Jawaharlal Nehru Mational Urban Renewal Mission — provision has heen
made to buy buses. Mow, provision for purchase of additional buses is a very important thing
because this would not only improve urban transport, but would also provide the right kind of
incentives as far as automobile industry is concerned. Therefore, what | would like to suggest is,
a re-look at the composition of Government expenditures. It is not enough to look at the size
and the level of Government expenditure; we also need to look at the composition of
Government expenditures. For example, the Defence Ministry could also reallocate its
expenditures in a manner in which the additional expenditures could be directed towards those
sectors which have suffered the most. Therefore, this is my plea to the Finance Minister: You
have maintained Government expenditure at a high level. It has its own consequences. It is
providing adequate stimulus to the economy. But, take a look at the composition of Government
expenditures. Let us look at the allocation for each department, for each Ministry and see
whether allocations can be rearranged in a manner in which it would stimulate the demand for
those sectors of the economy which have taken a particularly severe beating. Let me say that the
increased allocation for the Rural Employment Guarantee Scheme or for Bharat Nirman are
welcome. Improving rural demand is extremely important and justified. But, at the same time,
we need to look at those sectors of the economy which have taken a particularly severe beating
and do something about it. Now, | also knowy that it is not possible always to substitute external
demand by domestic demand. Take the example of gems and jewellery. Because of the decline
in external demand, the gem and jewellery sector has been affected. It is not possible in this
sector, to substitute the external demand, which existed hefore, by domestic demand. In
some cases it can be done. It may be possible in the case of automobile components or in some
other sectors, but not in all sectors. In such sectors, what we can really do is to see to what
extent those who have suffered and those who are bearing the brunt of the heat can be
additionally provided for. As | said, in some sectors, such as in the case of automobile
components or textiles, domestic demand can substitute external demand and it is that that we
should really be doing. So, my plea basically is, look at the composition of Government
expenditure and see whether we can realign the Government expenditure in a manner in which
we can go and stimulate the demand for those sectors of the economy, which have been

affecting.

Now, | come to the final point and that is on the fiscal deficit. VWhat has happened is, the
increase in the Government expenditures and the declining trends in revenues have contributed
to an increase in fiscal deficit and the revenue deficit. To some extent, the decline in revenues is
also partly a policy decision. The decisions to reduce the excise duty earlier and now are meant
to stimulate demand. Of course, personally | prefer increase in Government expenditure to

reduction in taxes because the increase in Government expenditure has a direct impact whereas
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the reduction in taxes has an indirect effect. It will reduce the prices of the products and, thus, it
will stimulate demand hut whereas Government expenditures on other hand have a direct
impact on demand. But nevertheless in some situations reduction in indirect taxes will also help.
But, on the whole, what we have is an increase in Government expenditure, a reduction in
taxes, and a reduction in revenue growth as a result of the slower growth in the economy. All this
has contributed to an increase in fiscal deficit. The fiscal deficit, as you all know, was originally
projected at 2.5 per cent for this current year. It is becoming 6 per cent, and the revenue deficit
is going up from the Budget estimation of 1.1 per cent to 4.4 per cent. Now, it is also estimated
that the fiscal deficit the next yvear will be 5.5 per cent and the revenue deficit will also be high.
Both the fiscal and revenue deficit may, in fact, increase the next year over what is now shown
because the new Government increase some more Government expenditures. With the result
you are going to get a situation in which fiscal deficits are going to be higher. | think in a difficult
situation as we are placed today, in a situation in which the demand is weakening, perhaps the
high level of fiscal deficit may be justified. But this is not a sustainable level of fiscal deficit; this is
not a kind of deficit, which we can allow to continue for years. Therefore, | would urge that an
early action be taken as soon as a recovery begins to appear to bring down the fiscal deficit.
There is a recognition of this fact in the Budget itself, but | think it is worth reiterating that over
the years we must try to bring down the fiscal deficit, Now, it is not an empty thing to talk about
the fiscal deficit. Fiscal deficit do have an impact on the economy. VWhatever the stimulating
effect it may have, it has a very serious effect on the Budget itself. Interest payments as a
proportion of net revenue receipts keeps increasing as the fiscal deficit increases. As a result of
various actions, we were able to bring down the interest as a proportion of revenue receipts from
47 per cent in 2003-04 to 31.5 per cent in 2007-08. But as a result of increase in the fiscal deficit
in the current year, interest payment as a proportion of the revenue receipts will go to 34.3 per
cent and in 2009-10 it will become 37.37 per cent. These are very large pre-emptions of the
revenue receipts. The higher ratio of interest payments to the revenue receipts essentially means
that less is available out of the revenue receipts for development expenditure and that is the
reason why we need to be concerned about the fiscal deficit. | would, therefore, argue, and also
as we have said and as is being pointed out; the borrowings in the current year will alwvays be
two-and-half times the borrowings which were originally estimated at the time of the Budget and
this will put pressure on interest rates. All of us want the interest rates to go down because that
is the only way to stimulate demand. But when fiscal deficit is rising and when Government
borrowing keeps increasing, it will also put pressure on interest rates. It is true that we should
look at the fiscal deficit not as it happens in every year, but as a cyclical average — rising during
periods of depression or recession and falling during periods of boom. But, this has not

happened in the past. Even in the periods of boom, we have kept our fiscal deficit high. | would,
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therefore, urge the Finance Minister that as you move along and as the economy improves, we
should hbring down the fiscal deficit to the target which we had fixed. There is some logic behind
fixing of 3 per cent of the GDP as the fiscal deficit for the Centre, and another 3 per cent of the
GDP as fiscal deficit for all States together. That means, the Centre and the States, taken
together, would have 6 per cent of the GDP as the target of fiscal deficit. At present the
households savings in financial assets are only between 10-11 per cent of GDP. The pre-emption
of these transferable savings by all the sectors in the economy has to be kept in view, and in this
situation, 6 per cent fiscal deficit for the Centre and the States together is a fair distribution of the
transferable savings of the household sector. Please remember, in this economy, household
sector is the only surplus sector, and, therefore, household savings in financial assets constitute
the transferable savings and these transferable savings have to be fairly distributed between the
corporate sector, public sector enterprises and the Government Administration. It is in that
context that six per cent, for the Centre and the States taken together, is a reasonable level of
fiscal deficit that they should maintain and, therefore, | would urge the Finance Minister — |
think, he himself recognises it. There is a clear statement in the Budget itself — that as the

economy improves, we should try to bring down the fiscal deficit to the targeted level.

The world is passing through a difficult time. The new year has opened on a sombre mood.
MNot only the developed world, but also the developing world has also suffered. The decoupling
theory does not hold good any more. Growth is slowing down. We have several estimates; the
most optimistic estimates are of 7.2 per cent or 7.1 per cent growth rate in the current vear. In
the first half of this yvear, we grew at /7.8 per cent. That means, in the second half of the year, the
growth is only about 6.5 per cent. And, | believe, in 2009-10, the economy will, perhaps, grow
only at that rate. But, even in order to enahle the economy to grow at that particular rate, in the
context of the present world situation, we need to maintain aggregate demand at a high level.
This is a standard Keynesian prescription, and, therefore, we need to gear hoth, monetary policy
and fiscal policy, to maintain the aggregate demand at high level. Monetary policy is in a position
to stimulate growth because inflation is coming down and, perhaps, the inflation level may go
down further, and, therefore, there is scope for reducing the rates of interest. And, the fiscal
policy should maintain the Government expenditures at high level in the current year and in the
next vear. But, as | said, earlier, if we have to provide adequate stimulus to the sectors of
the economy which are suffering, we need to look not only at the level of Government
expenditure but also at the composition of Government expenditure, and, therefore, | would end
by requesting the Finance Minister to take another close look at the composition of the
Government expenditure and to see how the expenditures can he re-aligned in a manner in
which the sectors of the economy, that are currently going through a difficult phase, can be

helped.
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SHRI RAHUL BAJAJ (Maharashtra): | was listening to my friend, Mr. Arun Shourie’s,
outstanding speech — naturally, it was an address as a leader from the Opposition side — and
experts like Shri N.K. Singh, Dr. Bimal Jalan, Shri Arjun Sengupta, and Dr. Rangarajan. | stand
here as a truly independent person, non-partisan, trying to look at the interest.
...@'nferrupﬁons)... She has told me that she wiill disturb me a couple of times but not more. |
stand here to represent the legitimate interests of the corporate sector, and the customers of the
corporate sector who are ultimately the citizens of this country. | was very disappointed with the
Budget presented on 16th February, and | expressed my views to the media. | did not accept the
views about something barring in Constitution, or, appropriateness in an Interim Budget, or,
‘ote on Account, or, the fact that the Opposition could have objected to that. Luckily, the
learned Finance Minister put those doubts at rest yesterday, and | welcome the announcement
both, regarding service tax and excise duties. Incidentally, | may mention that my motorcycles
legitimately do not get that benefit. They were already at eight per cent; so, also my
autorickshaw. So, we do not get any benefit, but | do not grudge that at all. | think what you did
was absolutely correct. Sir, we have heard about fiscal deficit etc. | would like to mention one
thing. For the last twelve months, none of us like inflation. The world is afraid of inflation.
Industries suffer, fixed-income earners suffer and the poor suffers. But, Sir, we have had too
much emphasis on inflation control, if | may say so, with due respect, because of the Reserve
Bank of India. We now want emphasis on growth. Everybody has said that. If inflation raises its
ugly head again to ten, eleven or twelve per cent — at present, it is around four per cent — | am
sure, for that situation, the Reserve Bank of India and the Government have steps to control it.
Today, let us not compromise even on the fiscal deficit, which | myself say, Sir, including the off
balance sheet items, including the States, which, for this year, ending March, 2009 is likely to be
11 to 12 per cent. Six per cent was only for the non-balance sheet items and Non-States. | do
not like that figure. It is gquite too high. But it is not due to the stimulus that this country needs,
Keynesian economy or otherwise; it is due to the wasteful subsidies, non-merit subsidies and all
those expenditure that we have to make because we are a democratic polity; elections are

coming.

But why is the poor man sending his children to private school? It is hecause of the reason
that most of the Government schools do not provide proper education. Why do people, even
poor men, try to go to guacks, rather than availing medical facilities provided by the
Government? It is because of the reason that these have collapsed. ¥We are not spending our
money properly. | know that this cannot be settled over night or in a very short period of time.
Sir, the new Government won’t come to power in two months’ time. The next Budget is, at
least, four months away, and, at the earliest, | believe, it would be the end of June. Four months

is a long time. Today morning, we heard President Obama’s speech to the Joint Session; again,
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an outstanding speech. During the last six to eight months, or, even today, nobody in the world
knows — be it the investment banks, the Government, Larry Summers, the new Treasury
Secretary — what happened, how did it happen, how long will it last. They still say, the worst is
probably not over. Now, we may be partly decoupled. Ve are not fully coupled, our banks are
stronger etc. etc., | won’t go into all that. All that has been said. But the fact remains, | believe,
Sir, from whatever | have heard and read, that the calendar year 2009 will be a very difficult vear
for the Indian industry and the Indian people. Hopefully, recovery will start, as Mr. Chidambaram
said the other day, from the end of this year, maybe, only next yvear. Nobody knows. We have to
try our best, we have to pull up our socks, tighten our belts and get ready to face the problem of
closing of small and medium enterprises, lakhs of people losing their jobs etc. etc. | feel very bad
that our governance is so poor. If we can have 26/11, if we can have, at least, part of the 160-
Districts under Naxalite-influence, if hoodlums can hold any city to ransom, which happened
recently in Chennai and Mangalore, then, what are we doing? Where is governance? Hopefully,
we will see it when the new Government comes to power and when the Parliament elections and
some State elections have taken place. Hopefully, some hard decisions would be taken. But for
the next four months, through you, Sir, | request the learned Finance Minister — | don’t want to
go into details — to spend, spend and spend. Dr. Bimal Jalan said something; Mr. Arjun
Sengupta said something. Sir, go ahead, pick up twenty projects, which are already in
progress. Give directions. No committees, no this, no that. | would speak for the Defence. Our
security is very, very important, Sir. We need employment. Without more employment, where
will the purchasing power come from? YWe need confidence in the economy. Why are vehicles
not being bought? There are mainly two reasons. Others are minor reasons. Price is not a
reason; we all have discounted our vehicles. The first reason is that the confidence is lacking in
the economy, whether it is stock market or otherwise. One does not know whether one’s job is
safe. Forget about getting increments. His job is not safe. Secondly, credit is not available. RBI
has to further reduce SLR, has to reduce CRR, has to reduce repo rate, has to reduce reverse
repo rate by another fifty or hundred basis points. What is the danger? More than that, forget
about ICIC| and HDFC, at least, why can’t the public sector banks lend, not to Bajaj, but to the
customers? A motorcycle customer is not a rich man. He is not getting loan, | am making a
categorical statement, from the public sector banks or MNBFCs at a reasonahle rate of interest
hecause banks are risk averse. This became sub-prime to India, Sir, what was sub-prime in
housing to America. They were exuberant. They lent like mad. There were lot of NPAs. | am not
suggesting, Mr. Finance Minister, that they should lend to become an NPA. No. But, that is their
job. Choose the right customer. And, Sir, please wake up and change the law. In the last 12
months because of populism, the hank lent. For three months, he does not pay. | don’t blame
that customer. He has a problem. But the bank cannot re-possess the vehicle. Police says, if

you get a call, call us. The Supreme Court said something. Let’s make a law that no strong-arm
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tactics should he there. | am not supporting that. But, if | lend, I means whoever lends, and if
the fellow does not pay, whatever his problem is, | must have a right to repossess my vehicle, or
whatever my item is. What is wrong with that? Otherwise, vou are giving a signal to the bank not
to lend. That cannot be the desire of the Government. But, loan is not taking place, Sir. So, we
need confidence in the economy because this is a discretionary decision. He will say, “rather
than today, | will buy after one year. My vehicle is four years’ old. It will become five years’ old.
What is the problem?” Vehicle, | am giving an example. It can he a television or a DVD. So, Sir,
we need to build confidence. YWe need more employment. This is domestic demand. | agree with
Mr. Arjun Sengupta and others. Help export if you can. YWe are exporting a lot from our
company, Sir. But, demand abroad has been affected, specially from January this yvear. It was
not so bad in the last quarter. Now, it has been affected. YWe should help them. But, ultimate
solution for the calendar year 2009 is domestic demand. It won’t come from magic; it won’t
come overnight. But, let us spend wisely. Of course, that is my only hope. That will create
employment; that will create purchasing power. And, Sir, the very important thing is, credit must
go also to the corporates, wherever required, and to the customers, to the customers, to the
customers. | can’t emphasise that more. For these four months, at least, let us not worry about

inflation. YWe need employment. We need growth. Thank you very much, Sir.

sft IFHTT AFSHY (HERI): SUFHIUTT A1, § dF-9R qR/1 &1 R fo< w41 &1 =
T AT AT T, ST ERDHR AH 3] & T W T 8, il arRafddar a8 & o
I AT T TSI [GoaIEE g2 2

31 fod WAl A & o WEE &1 YABie B &1 Vel &, olfhd aRaiddr a1 £7 STal
HAMTSE) WSRSl B S & SR, ATh Yod Yadie (W.P..) & 81 =l &, adi s uIgH
SSd 9¢ ¥El 21 i U 1 3MidST SarTI Sl HRI S HISH 49 &, 31T, 2008 H 6% 21,
aE 31 WeadT ¥ 13.25% 1 &1 AR I ISR &1 T F1o1 S ATaoade el &, T A5
TS T sl 3R &9 2004 & oAl B G TSl & el § B &, ST6 FH 39| Hdl
HTef, TS FH A HF g9 G ¥ ¢ A1, IR FEl-del o F A1 TF gig g3 2, 39
TRE G ¥ a1 37 Fe iy g3 1 T8 H BRady, 2000 ST 10 &% V&1 ) 3l 91q I8 & b
S HETS AN &1 = I S, 98 BF e g5 8| 4R I A1 2 fob HETS 4 Syl o Sidl &
T 39 WPHR 7 varrea 6 & ofiR 3961 $ Wed T2l &1 81 W, 931 421 98 & 16
TiepRAT 1 W& 1 39 Wb R < N {2 o1 1 ud d30e Aiedarl 1 ISR Gl olfd,
5 Wil o 918 S U8 Sfl 98 &, 9 321 S8 S A1olar ] &1 aRISTR 63 &1 R 140 FIR
o &1 S N SRISTIR 8132 &, S hddl U &, TFUIC ¥, Th B N sRISTR 8138
gl caueigd, SrHe, A0 2l 2 & Sl vl § ol &4 & &Y Sl AT- vagud dae
&, SI— aife] % A1 SHeg s AT 3 &1 &, 31 1 9 T U= 7oiqRl | ofeh? 317 U
& B G dTcl Tg0-3 AN SRR B3
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IUGUTIfT ARG, S SIS AT 61 SIS TRl Te1 21 1= fa w1 S &1 9elie o
w2 & o 81 a1 ary 39 &9 &), cfte TiwRat wa eich § 39 yu g £ 6 @ ag
Hdcl Hollg 217 A1 Wa H© B & [G1iir? sl forre ] sl o W@l 8, d ol gdd sl
ST e A €| Uk gl vgdl qHEE H U 3OliFRR 421 3l g @ AT A Fidd] S & SRl
gl &1 gl RE 9§ SrHe & Holgy W cHEen we v &1 e ga A dlad d
gl d 32 81 51 Hd Al &1 TR Jodlouo W A €1 &, galae i eu- gwa W
Al o1 | T b F wTdn € b s d o A1 2 T 3R 15 Tl A Slie i el )
3P| gh TP Sl fean siar &, dfb & SN Fisiar SRR 81 %@ 8, 99k 98 WaR
HI-41 Sl & W1 87 T 1S ATor1 T &1 dad £ b ESI 4 U qiaar &, Ry a8d S+d]
@: WL & fery amell aerearg 1 s, clfdsT e o) ISR gU AISiar &1 UHT &S wdl 181
firem &1 g  irueh R ¥ geTeh! w1 faer ared & ok geifer  wrg i ofi e T €
fo TSI I &1 e Rt o ¥l €, 3] Ud |l dab SAEfl a-edTg fiTel, UH1 gRargde Wl
I [T a1fdul orR I8 3] 1] fierdl &, 1 a8 ioam | & ae favardr g uga
ferearETe I SU & "R, 319 gUR] favaad sl & gier der dRT [dearaar g4
HIHI 1 ST o Hier [ &1 9rR Sirot 91 & alige s i o fied dier W del
&, 913U Adeld 92 & [ 39 WRER 1 Td AN &1 3R AT $1 F ugdrs 2|
I4d o gie fa<iia gee =@1f2u) dfdT 36 A &1 oF 2d] & ok SHa] WUl
IS O Tl g2 81 39 WHR 7 984 (¢ R1 I1e] ff &9 infrastructure ¥ T&d &1 1 olfd, 19,
# AT A1Ed1 § T 3O S TRAE W Al W Aot TE UTS 21 98 91e W IS 8l Al
SRS &1 AT UTeR S 81 AT Golden Quadrilateral 1 ST Y1 $ &1 d1d 81 AT North-
South Corridor %1 JTT T 312MdT East-West Corridor &1 1T E-'\T, infrastructure & &% & ¥ A8
ALBR AT TR A RT Tl B IS 21 377 70 wroq Reed § 50 BRI I aRy T b
ST 3R 39 IRBR B 50 BRI A1 Ahern T fiefl 2, sufe 98 IReR 731 ave 3 hd gy
&l

Y, # Fad 2 I B Seold FRT TR 4-laneing T 1, FHH 30 per cent HhTH il
T Hﬁ%?ﬂ'l €1 MNational Highways connecting important cities &I ST 6T 1, dg bMH w1 37
T ofcds AL, ports BT W B 3ER § o AT ST SIh R 1, 3T WA fastef ¥,
dgd 981 leldl 21

Udh FC'IEFT Bl dgd el dvE I HaEl AT fbh— “Between 2003-08, we did enjoy very good
economic growth. But it was not linked all that much to policies during the UPA regime; it was
much more due to reforms undertaken during the earlier periods and an exceptional boom in the
global economy. Our private sector responded very well to this economic climate.” da IEM
$EI 59 YPN 91d 2 & b 59 I¥hr & Uiy 31 gar-i o1 9 s & ok gafow § ve ai
AT ATl | R, AT U1 & 1 o RagoRels ¥ Sl 4% gl &, 374 AR g1 &1 Rnhe
Ge U1 fdhe g+ ol wad &1 31 Hiche Aty &, Rl fhd) @1 sl =il frerd),
lfdh1 Ragsivele 4 31 BT 9l &1 314 SIT q31 IHY A 1, 98 3961 9] siThR] b
e fafest &1 fdae e 59 &, 18 9aM & fofU SRR 81 89N 981 § $F ARG AT 14
ofled e A sarel WnH U)oU) gE AR &) HHIg 4§ dri guIs 8130161 ofd a8 Wil 3R
2, 3TTHR AT & o 98 wultl YRa &1 firet S, 91 59 for IR &1 Racsels & T a1
Uielid e S Fifdu fb ag gae s &8 & 31 el o fhan )
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5ft v 9. srgqanferan: Spi A T 2

ff HepTer A= EY: ST A fHaT 21 911 <91 )l SHB! BId-31 7 T2 8, <ifhT IR =T
qu &2 fat =01 SfY, o G91 1 Ul Ol e % AU ST 18R o SIR Xl &, S8 aTuy
S 1 48] U AR Hihl & 2R a2 a1Ug oI+ & [0 ST AU JTH 631 9liey, a8 M-
i fhar 21

SgTafa wele, ofd # # v 1 91d wem fob § gEy wa # fa A Sfi &1 amer g w@
o1, SI§ golc UL I8 37U SIa1d f&am a1 -2 vy aiiv e §ehR &1 el &1 3R
T AR YU &1 A1 B T SR 9gd AN M6 (401 § et aRAfdadr & AER W)
T BT AT G, TSI+ U Holgal apefereer Ui &1 41 o, 35 = H IHH1 U
qoTgR 3ref-=gaet § URafde fHam &1 89 U6 SRS VSR &1 Yo (61 1, 30 WER 1 9
BN YAIRI b1 SSHTR Bch W61 1 84 &2 9l 1 b MieT &) d<d a1 9, 3161 i ge-
U [holiiey &1 1 98 wed Td1 91 <l 81 gA ud <M 14U 9, 9EmS &) Ldl A1, g2
HETs &1 AN ah o G211 9 Fofl a1 a1 o1, 3= Sl 721 fhat, Sored SR
IS4 BT A T2 {37 9w ue W £ 29 {6 &1 oAl {6, 9| g R &
JTHER TR ASIGR 62T, ST 3T TR B 7R 38 21 (RFEH)... 35 [l W9 89 T &1
3 %2 9, didT ug 15 ol wer ol qEan 1] &1 8 &1 .(FEEM)... 87 defdefdfe €1
AT T8 o1, SR THU B Wl Ialls 2| Hrildelale & &= | 41 wHH o1 &1 F94 UIHT
T DR T o, SAfh S URHI] GHS A1 TR URIRA-3 B &1 H9Ia1 S @i H
fean 81 (=@em)... S Sl 1 [ha T o f&dl &1 & &1 off, 372 gua & |rr ATl
S Ifed & T U= 1 guT Y AT &, U2 S91 QU A IE &, Sl adrd T2l .. (Sae).,

=ft Fuguraty: 2y feu) S Ul 2, dd did AR

3ft JBTE SEEHT: IR, T AR MG BT AH & 170 g0 1 SIS A1 91 of, 3
T8 ¢ B <11 80 BT $7hH TR A1 fhamT & folv 9918 o ... (aem)...

THE MINISTER OF WATER RESOURCES (PROF. SAIF-UD-DIM SOZ): Sir, | have a point
of order.

SHRI S.5. AHLUWALIA: Under which rule?
PROF. SAIF-UD-DIN SOZ: Under the relevant rule.
SHRI S.S. AHLUWALIA: Under which rule? There should be a specific point of order.

oft sygurafa: ffer 8, soxd s arEd 2

SHRI 5.5, AHLUWALIA: He should know. VWhen he is raising a point of order, he should

know the rule. What is this? ...ﬂntermpﬁons)... He cannot raise it like this when there is a

discussion going on. ...{Inferruptions ). ..

MR. DEPUTY CHAIRMAN: He is the Minister for Water Resources. ...{Interruptions )... He
says, T SIS IS Bl TTell T, IHHI XA B W Bl .. (RAIEH)...

SHRI S.8. AHLUWALIA:  Sir, the Minister will reply when his time comes.
...{Interruptions ). ..
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MR. DEPUTY CHAIRMAN: It is an intervention. ...ﬂnferrupﬁons)... He is only giving a point

of information. ... (Interruptions )...

SHRI S.S. AHLUWALIA: What point of information? Sir, he has a right. He can intervene,
He can get the time allotted from his party and intervene. ...ﬂnfermpﬁons)... Why will he speak

like this? ... ({Interruptions ). ..

PROF. SAIF-UD-DIN SOZ: Sir, he has said that we have given up the projects relating to

inter-linking of rivers. ...(fnterruptions )... Infact, itis reverse. ...(Inferruptions )...
MR. DEPUTY CHAIRMAN: Yes, yes. You have not given up. ...@'nferruptions)...

SHRI S.S. AHLUWALIA: Sir, that is my point. Why are vou allowing him?
...{Interruptions ). ..

=ft gugwrafa: a3y w1 @ aid b)Y gadl &) w9919 E2 1t is waste of time.
... {Interruptions ). .. 34 dfeT) efie, amu afew) .. ().

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND THE MINISTER OF STATE
IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI PAWAN KUMAR BANSAL): Sir, under

the rules, no irrelevant point should be made. ... (lnferruptions )...
SHRI 5.5. AHLUWALIA: What is that? ... (Interruptions )...

SHRI PAWAN KUMAR BANSAL: Sir, no irrelevant point should be made in the Budget

speech. ... (Interruptions ). ...

SHRI S.5. AHLUWALIA: Mo irrelevant point has been made. You say it on the floor of the
House that the issue of river connectivity is an irrelevant issue. Do you say that this point is

irrelevant?

sft FuRraTafer: srEcaniera Sfi 3y AT .. (RIaems)... AU daTh AT 9 7Y I

SHRI PAWAN KUMAR BANSAL: On the Finance Bill, he is talking of the nuclear

programme. Is it not irrelevant? ... (Interruptions ). ..
=ft TepTIr AR DY IN, ... (FGET)...
sft gl sy iR .. (aemE)...
2t YT SIS HY: SUGIT A, ... (FFE)...
sft FTmurafa: 214 conclude HifSTU

il UPHTI ATTSH: WA HE G, H conclude B X811 # 4 areferme 1 faenefi va1
g1 A Sl engeny il &, I9dI aufe § d1 diegdd 2, $6b aR 0 # 91 Hahdl €
HS1 2R 12 BT &1 97 S &1 ST .. (SHae)...

#ff ga $AN dwel: IEH b A TN fd S oo f AT wew w8l Aok €, 98
T D AR R BENTE N ..(AITH)...
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sft UepTer ATEAIHY: B, AE TAT P IR W &L ...(ATE)...
SHRI S.S. AHLUWALIA: Why do you allow such Ministers? ... (Interruptions)...
SHRI PAWAN KUMAR BANSAL ¢ Intervention in the House should be informed one.

THE MINISTER OF WATER RESOURCES (F’F{OF. SAIF-UD-DIM SOZ): They have misled
the House. ... (Interruptions )...

fl TH.UH. TR P! S o BT MEHR 2| 3N S o1 & a1 d & Q|
. (T, .

sft v FuR Fwa: nilermie 1, wierarie STy g1 91l . ().

sft o, q. Srgqqanfera: wiferarie i a1 uiferarie St gsre M1 8191 a1l .. (aem)...

off SygaTafa: g 3| ... (=Eu). .

ff wepter SR EY: UGN wglew, 21 e &1 Wy 9ifgv . (EEm). .

oft STHATIfa: 37 conclude E!ﬁﬁﬂ'(fl

sft warer AEEHT: WY, H conclude &1 dX @1 &, dlb A dig A Qb-2ld w2
(). .

sft e urer wyaTe (U9TE): F {9 3K uiferiHe €, 91 gae @ anfeu 6 ore wef S
WS B & dd 31 916 A dgh Y, I8 W Wige 3ifth e 21...(FaEm). .

sft Suvrumafa: <ReRl, 289 &1 10 fiFe 96R 9 fewed g3 EL..(SIM)... T6 &1 70w
'E‘-}I...(ail'cl‘él'l_rl)... Please remember that there is time constraint.

sft wTer FEEHT: Iugie e, § i el o1 faenefl §1 e ey R o wwy
BT T 79 3R 12 €S B 990 <1 91 8 U6 Wise Bl relevance H 3961 g1

sft Sumurafiy: |9 & fore wHy 14w 1
3f JaHTeT AEASHR: il amu 12 e feran &, § Sl | S a1 Ah gl
sft ST 31 12 fiFe ¥ e 14 e 81 g6 &) . ([IEE)...

sft garer SraSEY: SuwHUly HRley, 2 9 &l Wi fear &1 gl e & forg
Farm Income Guarantee Insurance Scheme 3Z[% @l off o u’sé CECR ﬁﬁ Sl
appreciationﬁh—m‘x’ﬂ,Wﬁﬂmmﬁﬁﬁwalgﬂﬁﬂ?ﬁﬁmwfﬁﬁsﬁq
AR TH TR WHR BISH o W& & 71 T8 = 91 & A= Mum? 3R 3 9 |
U010 MR JoTion0 BT TN FH AR & a1 &d H I [0 TAR &, T A G
3R ST 3, T T £ &R 1 AR, JMaHT g1 N1 a1 Hadhs § 311 a1 J9Te
FIATE ...(TE)...

[Suwreas (1. fi.s. Ra) disrdi= gu)

Sl 37T AR ([ORTA): TIdIa SUHHEHE He e diaed] olld §91 & s offaw 94 4
AR fert = St =1 S siafie gore Uen fdan 2, g9 fore # ST gwudre siid el &
YT & GG & 3wa 112-113 & 98d A fad 941 5ff 9 s WER & aifis
S-S &1 JIGA Db WRA T A= BT H-HATET 3R AL g1l B il 541
ferdes fepa &, s forg i 4 972 grare < i)
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IS, # A8 Hel d1ed] & & SR e, SR wad &1 Haed WARRI & e ok
IAHT 2 & foTT aeR Y2d] 21 396 Uh 721 afcih 3F® ISR & A1 {6 39 <9 $ 939 991
AT, S UIRITE & 3faR Hisja 217 I8 Wl Webd 1 ¢ b ST Uil < Weni-id R
@1 Frde dch WRAR b = 61 fTd ®) Holged) M &1 8, T8 SHRI Q11 @1 81 SudHEae
ey, § sy AW § U8 da] died] & b a8 uh oAdRH guie &, sulor bl &l i 59
FoTC ¥ S AUl A1 & 397 3FaRE gore & 3ia¥ A fod a4 & fofv dg IReR B 1R
ST EON HA, T I Tl &1 T § 7 g W we I g 6 qre fa 7501 5+ g9 aeie
& 3faY HIs 91 HiyuId 1 N, 91 g8 91 eld 2, = B8 Aieen Taet fen g, o
g W1 T g1 gaiery e fo W Sfl &1 a8 s goie WK &3 &1 ol 9 2, 39
SIETET WA S &1 SRS &1 A1 AT iR 7 Tl & i 111 30 91 I AR e
BEECR

SURPHTETE] HE 5, Tl famT s o1 9 Wicrdel & <Ia1 91e+ [y s a5+ 91 1R g8
qEH H 3TU W b SR FAR 4 w1, quie g1 w1 984 €1 9 e, 3@ i &,
S oAU # ST a=reTe Sl €1 YR {1 61 BRU S gV ansarfl Sl 7 et o & qu a1
& & TG HOIgd & SR d B & T THEFEHRS &1 § ITh] I ared] g fb q0a a1 6
&l Sl aorgd 21 &, dicth Wure a1 v e S & 3R ves wedl B g & A1d S+ Hfde
A S Wl 98 &1 Ied MR ety &1 39 &1 ST TR HIFET e §, 514 SHRT UPA &1
TRIRYRH, {19 1 it gl S = wer 950 ug &1 e fhar o e vl Oed wi w1 e
HIRTAT ..(FTE)...

sft &, wroron (SleH): a8 9ol d GaT 2 .(@FEM)... Is it related to the Budget?
...{Interruptions ). ..

YL Tl A AMud Arearfl St {5 S e €, S 1 S9N § I g LL(EEE)...
arearfi Sl < Sl vel &, § a=i U 34 &) d1d b I E .. (ae)...

sft sreor widt (ST HR9): dA1 A8 9o ¥ GalA £ L (aem). .

oL 3rerent g smearvfl Sft 1 il &1 8, 1 3¢ &1 s/ & ¥ €, 3y srsarfl Sfi &1 a8

2ft entf TSl WYAT: Y AN F T FAT THAE SIS ..(ILH)...

THE WVICE-CHARMAN (PROF., P.J. KURIEM): Sit down. ...(Inferruptions)... Mr.
Sabharwal, please sit down. Don’t interrupt. ...(Jnterruptions)... Please don’t interrupt.
...(Interruptions )... Adb1 i1, § ST

Tl 3t &R sugwrezer Sfl, § a2 0 e ardil i il wriedl s Afde qeal
SR ATl & T SIS Bl . (EETE). .

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Alkaji, sit down for one second. JTUhT HH
o ?-IHCEFIA&\*, RS AT You come to the point. ...(Iterruptions )... Come to the point,

YL 3 &g SumHEae Sil, § Wige U € 37 € 1 3= H UPA 3R NDA &1 91T Fel
off, gafere #+ g1 g s faa 81 |1 i = S driedkil o ve 721 b 1 2
ST AT W1 ST 1 3R W 7241 Si &1 § a=ae $1 ared] § b S 39 A6
R &1 e H¢1 &1 Sraead] Huid &1 & Togd ST Sl 3R qurd &1 98 Sreread]
EECHEKIEE]
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S Sfl, § g w1 gl g 6 el upa SRR AT ol it 9o & o a1
AT 1 b1 A A v gU AT 1 R b1 921 6 ebef1 2fl, 3901 dleth & dehdl
of1 3R 79 ST R BT 91T B o1 ofl, SAfehT g7+ = e febarm) 319 H om0+ nDA & i 4
I8 HEl AT T 3T a 2004 & ATA H1ATE BT, 516 2004 F AR ST &1 IRHR F1IE ]
of, e wtyor N &1 gl o), I8 ath & fat wafl, i &l 36 we & waw W1 & 3k ufiug &
U ST e WY, S 1 UE geie U fhan o, oifd S 99 geie & e ga- diew
Q fau o, Sear) Woir &1 e @) feun o 3l d g wirel) yorrd udst 32 o [ s gad
I AT, ST IRBR & RIS 7 AT 1 - R Ffern I= = any &1 off, 511 19-faw e
ST P 1, ST I He S0, 37 TS YA 98 Sad 1 die o], Ia | Forar <1, il
Sid uRoIH 3ra, o1 dg Jecl o1 gEiery § 2y of 1§ wa el & 6 ag ufsore 2, ufsas
3R ufetd W Sl 21 T8 19 M0 ST 1R 3 “India Shining” & 39 R & 3 39 9 &1
SIAT o 24 T8 &1 shining 1 a1 for e, sHferv amy sig 1 &S 919 B, 91 31 |-
ST YEHT I T HIFAT 6 &0 3201 € 3fR 3T 21 &1 SUa9el Helad, A= faem=
ST g9 oy Suie & 71T § 291 1 srefarawen &1 udh fun 41 8, fowdT fawar e arefl
HIHR BV I g ATRA gole & 3iaw Joulono wRepR &1 1R iR fTad &1 ISR
&1 IR WRIER AT 3] & IR 4 10 B &1 I2H 39 T9ic $ gR1 Jov1om0 IHR & Ay
& ARl &1 Eifhd fha &1 wlaw, gaR a8l diddl & 1<) 4 9 didel &1 U g1 by
AT 9T 3R 98+ J41 A1 & 6 aract uH1 € a1 921 vt 21 gHifern f sw ofafm awie &
- TR T UR 91 s AT 919 A S H S HET TR 3101 S dhiesd S g,
Forgd g udl et S b godiono GeeR &1 Afd S doarorni] 8, S Iuaifl & i s
el & a1 1 &1 9 1T el &1 |1 ol Aol digd & Y 31 Wfad eI 21
T &1 91 HYd &) g9 SUHT b W fewd ¥ wed ugel § we gred] § & gofiono
HYHR 1 AT e Ueh Gl 3R et i 21 3 sreleawer &1 qde udh HIrd 210l ¥ &,
fora® ! aoie ¥ 3f9as 4 & 39 urEia 9 ol 2R 391 &1 anfss faer 8% 7.0 Bd a6 B
qrefl 21

G, dic] a¥ H qHIH HISTTAT AR fquaisli & aravjs A1l [derg e dIs9 HdR 9
WIS 1 ST 98 M1 g fave & [daRd a9l & fadr g i MR &1 g8 W 81, 48
ggd &1 91 SualfEr &1 a8 98d 91 $eT &M &, ofbT gardl Jodiono §ER T 4g B
feraman 21

wEled, W fa /30l 7 sfaRe aoie & siex ol uid qul § ¢y, arfior e, Ren
SR HIRSeh & s T @ erd T &, Sept 1 vl fehan &1 feel uier awf o 1 &= &1
e o1 T &1 gl &1 &0 19 H0S A18 drd Tl &) dol 711 &1 o [ &1 e
&1 & 10 e &1 e ardl Wi SIeTTe, 2002 & WHde M gl 21 [T &1 718 3R 19
&1 THI Yo T i, SHfery e 3o 1 g1 e 21

IR, U IREGR BT T T & 2 6 IUd s 7 S0 I e | a8 dad
M Ufth % WS g0 S9N &1 g1 Alded] W1 2 1 3P AR ARl & & | 981 31 el
vadl &1 a8l 3 e, Sl e Sl &, Aorgdl Bdl & 3R gl aulg 9§ 39 M el bl
qferaredt gaeEmd qEA B B gl el 21 g 9ol 1 39 91d &1 S )

e, o el Wi HIU 5 Uh TRT TR e — «&iua &1 21, 3T e & amer,” 3]
B9 YA Ui Hiel o 41 39 d1d $1 SIS 8 (o SHIRT 120 311 SIaH 1 o Rl 81 89 311 siraH] &
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21T ¥ B Tl g & 3% 29 ded 1 € T, «amail, 21 sy el #fea o9t ok 98 9,
9¢ dol favd ot B3RP #weiey, S & 39 Ugd del & 6 A 9 aiomal & & 9
T 3T e Tedl §1 W 3 aule U e $I a1 9red] § fh euRT ST Aeardbiell A
Rt 8, wrRd Frator &1 S garn sried 2, urivr J9iR &R o faer &l 8, 997dh
forv g4 goie # 1 9= Sfl 5 U g wle wuu § f) 21fere &1 aded fhar &, P g d
Y&+ dlel 3T e & i STl gl uladgdl 2, 39 89 Q1 & A1 g g8 idagdl avlis gs
2l

T, JoU0U0 BT ARG WIFAT ST & 99 FAR & Boreday d- Sl Y10 TSR
TRET IS 1 AR 1 o1, I A1 BT a6 F Rt 80 391 & T aied |1 faeg &
3faR Y <9I & AN Imen FTET 3 4w v €1 9 11 HEl o7, 98 B $Rd fOER E 3R
EH S IS BT 19 379 AaH 06 Ugarl 21 Felad, § R dedl b 30 Jiem & agd
24 Sl ot fean &, s8] dute 9 Y g & ol g A1SHT &1 aew adite gu 81 ggiau §
AR Tt 10 Sft o6 ars &+ a1 € [ 378 2009-2010 & 9512 7 34 AT & [T 30,100
SIS BUY &1 egdel] H12 30 dre] fa< avf & q=d 39 A1 8 918 3 B8 grfioy uRarl &1
el feo &1 TR firer & o 29+ 138 dRIS 74 o o9 fead &1 Saree fhar &
1, 39 FISH Bl AEeyvl d2d a8 & {6 39 Ao 1 am el &1 @ 2 ok g
AT i 50 Hiererd wfetisii o1 o et 81 ga+11 &1 i, Hdd 55 wlderd srqyfd il
3R ST ST & AN &1 g AIST1 4 1 e 21 1l €1 9 rator A1 & fere
40,900 HRIS TUYT S2 I Amafed foam & iR werm w7 urefior wamesr firo & forv 12,000 TS
ST B T €| LW B EE.. IR, U Al 91 WE E, $H U ga- <rsH a1d i)

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please conclude. You have exceeded your

time.

91 AP A 9161 DS dfecn T il &, ToT d a1 egF a9 &) © AT 7eie,
P 1 &1 UTHor TRer e 9 7 81 Ad, 96 (ol (LT ). .

THE VICE-CHAIRMAN: All mahifas are treated as equal.

A1 3T &t 51 uehR uriiv] Tewdl &Rl £, 39 fv 1200 B)e vuu fau u &
Forard 372 ar fiver arelt &1 v daadie a4 e & o wd &, 393 o 1o deiadl &1
AT 21 rer &1 d e 2R & v 13,100 PRIS UT &1 UTaeT b w21 ke v
Ty 717 S g 511 40 9 60 |Iet &1 [derar Afee &, g glewr wiell I fagran gor Ao
& 3IeI AT HTE 200 TAT BT AT F1 ST V2T & T4 18 A 40 WA ST 21 feran wfeanaii 1
M 1R ) W21 8N & foIv ofR w3 &1 90l a9 & fov merfiear & 98d s, °
T feran ST 2 iR uier I 2uv gufitT 2 ®1 e 9 fog 91 S0 orre geie | B 81 9EieT,
ueh NG 91T e 1 Srusfl a1 e 3 arefl g b wrii fasy w00 oft <1 arue g sifan
goTe o 3 HIHT UR 98 d AHd1E 6l qud gU a1 61 HE IR $IE] davoie 41 21

Suaeas (9. 9.9, $Ra: 937, 319 g

L Jd g R, § FE d1 W § 6 Je 1 dRe wi5e 21 R ave 1 @ ur
et = grg W gl [ o, e ge fava 7 FlaweT a1 gg ofll qe &1 a1 &q
UE heTl dlad & & &7 391 &) e & uie 9ga iR &1 3w off am anefi &) e & foro gn
FHicdg AR To9E &1 39 AW ATH] BT e fad™ & o A= fa< 7= S+ ene= &
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FoTe | 35 AT &1 Sg RN &1 8| H/s 4 g2 A Hara] 0Tl d1 32 g8 TR 4 fom 21
31 el adics § w1 oy o1 eR] G-l 9gd awal @1 8 3R 39$] 9o § | uR
ATdpdie Bl Wil 291 9G1d1 < X1 AT, IHb1 bols Wlel+ 1 87 BIh] g€ db Hbordl firell 21 g
BN HRPR &1 g9 91 Sucterdl 2 siafd agi andadifea] &1 R db wls S diel ol
WIS 9 L...(RFIT). .

Suguras (A1 A9 FRA): 28 3130 v+ 989 sr<e1 dicll...(FFEH)... a9 81 1411 319
St (=aem. ..

YL e "R 519 T g5 AT ddTa W oS &l 370+ Wiagan o1 g1 fdban &) gafen §
el digd ] & [d5 3 atel f&=11 31 3 e 311 diel &, a8 11 F1d SIl SI0T SRl ifl, 98
A SIS T2 T w1 HTaer & STl wfeT=ai & .. (Faem=)...

Suareas (591 f.S. FREI): 21T, 3/ Al @@er)... #1 <1, 3 g i) #4 €.
RS 51 &1 G 21...(EH). .

0 3TeTehT AR @ 37 ATeH] I INGR & T T2, AR 17 320 37 o+ arel a9 o
1 29 &1 9ole Ud &3 a1l 2, 18 [Sodhd 9 21

sfielt 1 FEE (I Wew): WY, # $9 el ARd] g1 siddd! Sff | Sl #5818, 98 9gd
34?8?[5”?[%\‘ oifep g@?&ﬁ 26.11.2008 & HdT I Gﬁzﬁﬁf—m—ﬁﬁ ﬁlﬂ—*ﬁseriously A strongly gl
m%qgﬁ, ﬁmﬁﬁmﬂ@ﬁﬁ?ﬂgﬁﬁﬁglﬁmcorreoﬁon EEIEIESIEI

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): “You need not reply to it. It is for the Minister
to reply to it. | have a request to make. VWe should have the reply at least by 5.30 p.m. So, the
hon. Members will have to stick to their time. Each of you should try to finish in five or seven

minutes. You raise the points only.

SHRID. RAJA (Tamil Nadu): Sir, | have great respect for the hon. Minister, Shri Pranabda,
for his hard work and for his tremendous grasp on political developments. At the same time, |
have no other option hut to criticise the Government, even though it is an Interim Budget. We
had supported the Govemment for four-and-a-half years. But the nuclear deal was the last
straw on the camel’s back to break. And, there were several macro economic policies on which
we had to confront the Government and we had to fight with the Government. Mow, when | rise
to speak on the Budget, | would like to criticise the very direction of the Budget. In fact,
Pranahda was guite satirical when he presented the Budget and made his Budget speech. He
has claimed that people have seen how the Aam Aadmi has become the focus of the
development process. Who is the Aam Aadimi? The Congress (1) claims that it speaks for Aam
Aadmi. The BJP friends also say that they speak for the Aam Aadmi. But who is the Aam
Aadmi? That is the issue. If that is so, | strongly feel that the Budget has not really reflected the
problems of Aam Aadmi. And the Budget does not acknowledge the growing inequalities, the
economic disparities, in the country. The Budget has not shown any concern for the chronic
poverty that we face today in India. If we go by Aam Aadimi, | think, the people, belonging to
the Scheduled Castes and the Scheduled Tribes, form a big component of Aam Aadmi. Now

the Common Minimum Programme of the Government had promised, and | read: “The UPA
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Government will launch a comprehensive MNational Programme for Minor Irrigation of all lands
owned by Dalits and Adivasis. Landless families will be endowed with land through
implementation of land ceiling and land re-distribution legislation. Mo reversal of ceiling
legislation will be permitted.” | do not know if the Government is in a position to explain this part
of the Common Minimum Programme to the Aam Aadmi. | will be grateful then. YWhat has the
Government done on this issue? Mothing has been done. Where is the National Programme for
Minor Irigation of lands owned by the Dalits and Adivasis? That is where this Government has

hetrayed the interests of Aam Aadmi.

Again, Sir, we have been talking about the Special Component Plan (SCP). MNow it has
been renamed as the Scheduled Castes Sub Plan (SCSP). But what is happening is that the
Government is not allocating adequate money in its Budget, as has been envisaged by the
policy-makers. The recent CAG report for 2007-08 ohserves that about Rs. 3,87,000 crores has
bheen denied to the Scheduled Castes under the SCP and SCSP. Mow what is their response to
this? How far the Government has been sensitive to the problems of Aam Aadmi? When the
Government claims it is the Government of the aam aadmi, does it not understand that the
Scheduled Castes and the Scheduled Tribes people are the aam aadmi? Then, what is the
commitment of the Government? The Government is not giving enough money to the Sub-Plan

meant for these common people.

Then, Sir, | come to the other issue of agriculture. The Budget Speech refers to
remunerative prices to wheat and paddy. On the very same floor of the House, demand has
been made to give Rs. 1000 per quintal to paddy growers. The Government says only Rs. 900
per quintal, as if the Government has done a big thing for the paddy growers. | don’t think this is
the approach to the problem of agriculture. The other issue relates to sugarcane. This is a
problem. | must say, because it is remunerative price, the Commission for Agricultural Costs and
Prices has announced for 2008-09, that the price of one tonne sugarcane as Rs. 1,550. If | refer
to Tamil Madu, the State Government has given Rs. 450. Now, it can be Rs. 2,000 per tonne,
but what happened? | want to know whether the Government has given any respect to the
suggestion made by the Commission for Agricultural Costs and Prices. You are claiming that you
are the Government of aam aadmi. But, the farmers, who produce sugarcane, the farmers who
produce paddy, they do not get remunerative prices, and there is no intervention from the

Government to ensure remunerative prices to the farmers.

Coming to the public sector, Sir, when we are facing a crisis, all over the world, and even
the Nobel Laureate like Paul Kurgman has warned that if this recession prolongs, it may lead to
great depression, Depression Il. But, having said that, | must say, what is the response of the
Government. The Government claims that our fundamentals are very strong. VWhat are the
fundamentals? The Government is not explaining that. But, | understand, if at all our

fundamentals are strong, we have the Public Sector Undertakings, we have the public sector
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banking industry, we have the public sector insurance industry. And, | think, this is the
fundamental of our economy. If the public sector is strong, the economy can be protected. ‘What
has the Govemment done during our support for the past four-and-a-half years? The
Government wanted to offload the Government equities in profit-making public sector
undertakings, and they went for disinvestment in the BHEL. We had to protest strongly. In fact,
that was the first time that we made a very big break with the Government. We said, “We cannot
go along with you.” And, now what is happening? In the name of FDI, the Government is
thinking, Mr. Bansal is sitting there, the Government is contemplating to remove the cap on FDI

in the insurance sector. From 26 per cent...

SHRI PAWAN KUMAR BANSAL: Not remove the cap, the proposal was from 26 to 49 per

cent. We are not removing the cap.

SHRI D. RAJA: That is the point | am making. Now, it is 26 per cent, they want to
increase it to 49 per cent, which we oppose. Even when we were supporting the Government,
we strongly opposed it. Now, why do you want to do this? Now, | come to the insurance
sector. | take only the General Insurance. The General Insurance, without any break is paying
35 per cent to 40 per cent dividend every year to the Government of India. The Government of
India’s initial investment actually is Rs.19 crores. Now, why are you thinking of increasing
the FDI limit to 49 per cent? It applies to the insurance sector also. If you take the public

sector...

SHRI PAWAN KUMAR BANSAL: Sorry for the interruption. This FDI is not for the public

sector insurance companies.

SHRI D. RAJA: My simple point is, our General Insurance Company, our Life Insurance
Company are public sector insurance companies. And, they are competent; they are making
profits; they are paying dividends. Allow them to do the business and vou do not open up the
insurance sector for foreign players. That is the simple point | am making. If you are convinced
that it is nothing but your commitment to the neo-liberal policies; if vou see the world over, if you
see how the Latin American countries are responding to the present financial crisis, this is not
exactly related to insurance but related to pension funds. | make this point because the former
Finance Minister, Shri P. Chidambaram wanted to place pension funds in the private sector and
we opposed. The pension funds in Latin American countries have suffered some times drastic
losses as a result of the global financial crisis. Argentina decided to nationalise its private
pension funds. In Chile, Columbia and Mexico, there are voices heard for urgent reforms. Even
in America what they are saying is, what the U.S.A. is doing is nothing short of nationalisation.
MNothing short of nationalisation. That is what the Mew York Times wrote about all these

measures.

My point is, now, our public sector undertakings are making profits up to Rs. 90,000
crores. Why cannot you defend the public sector? Why cannot you expand the public sector?

Why are you committed to privatisation”? This neo-liberal policy will take the country to further
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troubles. This will affect our independent, self-reliant economic development. It will also affect

the social justice which the Government claims to have commitment to.

| must make my final point, Sir. | agree, when we ask about 6 per cent of GDP to be spent
on education, 2 to 3 per cent of GDP to be spent on health, the Government said, it is not for
one year, but for over these years. | agree. At the end of the Government-rule, what is the
percentage of GDP spent on education, social sector or health? \What is happening today? The
Defence Budget is increased. | think, it is 35 per cent in this Budget. What is the justification?
Mumbai terror! Given the situation that prevails in Pakistan, | understand, our security should
never be compromised. Whatever is needed for security, we should do. But, at the same time,
what is the logic behind this? When you do not invest in agriculture as expected, when you do
not invest in infrastructure as it is expected, how come the Government, every year, goes on

increasing the Defence Budget? There should be some logic and it should be explained.

Finally, | know, Pranabda is one of the ablest Ministers in the Government and we worked
with him. We saw his political sagacity. He has been given the job to defend the Government
which cannot be defended at this fag end of its tenure. Pranabda ended his Budget Speech with
an interesting sentence. He said, “Our people will recognise the hand that made it all possible.”
It is a very satirical line and | did not expect Pranabda would be so satirical when he made his
final sentence. | think, people will also recognise the hand that has deprived them of their

livelihood. Thank you.

SHRIMATI T. RATHA BAI (Andhra Pradesh): Mr. Vice-Chairman, Sir, thank you very much
for giving me an opportunity to speak in the august House on the important Budget. Sir, the UPA
Government has taken good number of steps for the welfare of the weaker sections, especially
for SCs/STs and hackward classes during the last five vears like Bharat Nirman, National Rural
Employment Guarantee Scheme, etc. It is worth mentioning that these schemes are
implemented hy achieving the growth rate of 7 to 8 per cent. Sir, the total budgeted expenditure
for the Tribal Ministry has been increased to Rs. 2705 crore in 2009-10 from Rs. 1970 crores in
2008-09.

Sir, the Mational Rural Employment Guarantee Scheme in notified tribal areas is to be
strengthened. This is even more important because in several areas tribals have been displaced
because of some developmental projects. Sir, the notification of the Scheduled Tribes and Other
Traditional Forest Dwellers (Recognition of Forest Rights) Act, 2006 has been welcomed by
Scheduled Tribes and other traditional forest dwellers who will get legal rights on forest land on
which they have been cultivating or using over generations for their livelihood. This has really
helped the forest dwellers particularly the tribes. Sir, some forest officials are threatening tribals
when they undertake any activity on their land. There is no proper demarcation machinery. In
order to solve this problem, a separate agency may be set up for demarcation of such tribal

areas so that they can construct without any hindrance from forest officials.
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Sir, about Rural Health Mission | would like to say that the total Plan expenditure on health
and family welfare has been increased by 112 per cent under the UPA Government during the last
five years as compared to 43 per cent under the NDA Govemment. Sir, the Government is
implementing the National Rural Health Mission to cover health care in rural areas in an
effective manner in the country. In some areas, the doctors are unwilling to go and join in the
remote areas. They should be given proper facilities at the hospitals and incentives for working in
such remote areas. This problem prevails in Andhra Pradesh. | request the Government to
concentrate on this major issue. A separate tribal area recruitment agency for health community
centres may be set up and people may be recruited in such health centres. Generally, the
doctors who are posted in tribal areas are showing their unwillingness to join in notified
areas. Hence special recruitment drive may kindly be undertaken exclusively for notified tribal

areas.

Sir, the Panchayats in the notified agency areas have lack of funds. Due to paucity of funds,
the tribals are unable to repair even the drinking bore-wells, roads, footpaths, and school
buildings in the notified agency areas. A separate agency is the need of the hour to rectify such
prohlems by allocating sufficient funds especially for the notified tribal areas, which come under

Panchayats. (Time-bell) One minute, Sir.

| am happy to know that 15 new Central Universities will be set up in the country. My
request is that a Central University may be set up in Rampachodavaram, East Godavari, Andhra
Pradesh with all faculties. Sir, | request the Government to allocate more funds to properly
implement the Panchayat Empowerment and Accountability Scheme which comes under a
Central sector plan. This will ensure transparency and efficiency of Panchayats in the country.

Thank you.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Shrimati Vasanthi Stanley. | know it is your

maiden speech, | will not stop you, but you exercise self-restraint.

SHRIMATI VASANTHI STAMNLEY (Tamil Nadu): Respected Deputy Chairman, Sir, | am
extremely thankful to yvou for giving me this opportunity to register my observations on the Interim
Budget, 2009-2010 in this august House. On this occasion, Sir, first | would like to thank our
Leader and the Chief Minister of Tamil Nadu, Dr. Kalaignar Karunanidhi and also the DMK Party
for sending me here to this august House where our founder Leader, Aringer Anna who was
known as C.M. Annadurai here, upheld the traditions of this House and also fought for the
rights of the Dravidians. | make an appeal to you, Sir, and also to the Members here to be
liberal and also to be lenient, this being my maiden speech. First of all, let me congratulate the
UPA Government for its commendable performance in the last four years. | thank the Prime
Minister, Shri Manmohan Singhji and also the Chairperson of UPA, Shrimati Sonia Gandhiji. |
would specially like to thank our former Finance Minister, Shri P. Chidambaram for making India

the second fastest growing economy in the world despite the global financial crisis since 2007.
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5.00 P.M.

The other developing countries were finding it rather difficult to keep themselves going but India
has shown a healthy 7.1 per cent of GDP growth. | give my best compliments to the UPA
Government for paying special attention to the agricultural sector. The Government has
increased the Plan allocation for agriculture by 300 per cent between 2003-2004 and 2008-2009,
Kisan Vikas Yojana with an outlay of Rs. 25,000 crores has increased the growth rate of
agriculture. A special package has been announced by the Government for doubling the flow of
credit to agriculture by 2004. Not only that, the main thing to improve agriculture is the waiver of
agricultural loans. Our Tamil Poet says which means that the whole world is after agriculture
only. The holistic approach given by the Government for agriculture has resulted in ensuring food
security. Overall result is that our granaries are all full. Waiving of agricultural loans to the tune of
Rs. 65,000 crores has resulted in benefiting 3.6 crore farmers. Sir, | would like to underline here
that | belong to the DMK party of Tamil Nadu who has made this dream scheme of waiving off
farmers’ loans because this has already come true in Tamil Nadu by the first signature of our
Leader when he became the Chief Minister of Tamil Nadu for the fifth time. Nearly 7000 crores of
farmers’ cooperative loans were waived off by our Leader. But | am disappointed, Sir, that the
minimum support price of paddy is not at par with wheat. A quintal of paddy is
Rs. 900 and a quintal of wheat is Rs. 1090. Why this disparity? | wish that this disparity was not
there. | would also request that the Minimum Support Price of sugarcane should be increased to
Rs. 2000 despite its crushing capacity. On the social sector, Sir, | welcome the Fifteen-point
programme of our Prime Minister which includes the welfare of the minorities. The UPA led
Government has set up a new Ministry for minorities. | also understand that adequate funds have
also been allotted to this. But as a previous State Minority Commission fMember of Tamil Madu
and as a former Member of NCMELI, i.e. National Commission for Minority Education Institution, |
have a few points to raise here. Our Leader Dr. Karunanidhi has always been fighting for the
rights of the minorities. The Urdu Academy, though not much of Urdu speaking Muslims are
there in Tamil Nadu, the Urdu Academy has been set up in Tamil Nadu. Urdu speaking Muslims
are included in the list of BC in our State. Mot only that, totally, Muslims are given 3.5 per cent
reservation in education and employment. But as NCMEI Member | have come across so many
cases in many States where they do not even allow the Urdu speaking Muslims to start their own
schools. Either the Urdu teachers are not available or the students are not properly encouraged
to go to such schools. Something should be done to improve this situation. Mot only that, the
female children especially in the Muslim community lag far behind when compared to other
minorities in education. | wish the Government should take appropriate steps now to eradicate

this. There is an Urdu couplet that | had learnt. It says:

ggd srvedyl 8 gt gardh
B HTOF SieT ft gga di
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I may be wrong. Qur land is so fertile that even a small drop of water will make it more
fertile. Sir, Urdu language is so fertile that even small steps by the Government will, certainly,

improve it alot.

The other long-pending request of the minorities is that the Government subsidy should be
extended to the Christian minorities also. Yhen our brothren Muslim minorities are getting
subsidy to go to Haj pilgrimage, why not this be extended to the Christian minorities for going to

Palestine and Israel which are our holy lands.

| would also like to reiterate here that the Muslims and Christians of SC origin should be
treated on par with SCs of Hindus, Buddhists and Sikhs.

Sir, my next appreciation for the Budget is for introduction of Indira Gandhi National
Widow Pension Scheme and the Indira Gandhi Mational Disability Pension Scheme. Sir, widows,
aged between 18 and 40, are given preference in admission in [Tls and stipend is given up to
Rs. 500 per month. These are all very welcome steps. At this juncture, | would proudly say that
the Widow Pension Scheme was first introduced by our leader, Dr. Kalaignar, when he became
Chief Minister of Tamil Nadu for the second time in 1974 itself. Now, he has been kind enough to
extend this scheme to women who remain unmarried and aged. The other welfare schemes of
our leader include Re. 1 for one kg. of rice. This is the dream scheme of our founder leader,
Araignar Anna. As a tribute to his centenary, our leader has announced this golden scheme. The
other important schemes are: free distribution of LPG kits and stoves and colour televisions
being distributed to poor people. Marriage assistance of Rs. 20,000 has been given to poor girl
children. Mot only this, he is also encouraging girls to complete, at least, up to 10th standard.
Our leader encourages the girl child to study and he also gives assistance for their marriage. In
the Mid-Day Meal Scheme, three eggs are being provided per week to our school children. All
these good schemes have reached the nook and corner of our State and we can proudly face

the people at any time.

| also welcome the Budget for allocating Rs. 100 crore for the Unigue Identification
Authority, increasing rural and infrastructure development fund a corpus to Rs. 14,000 crores in
2008-0¢ and also for expanding Panchayat Empowerment Accountability Scheme. | specially
thank the UPA Government for declaring Tamil as a Classical Language and Sethusamudram
Project. | also thank for the Desalination Project which is going to be the only source of our
drinking water in the near future. At the same time, | would also like to reiterate here that
necessary funds should be allocated for the Sethusamudram Project and also for the

Desalination Project.

Sir, | come from Virudunagar district of Tamil Nadu. Sir, | just make two more points. hMy
native village is Watrap. We call it Watrayiruppu. There is a dam in our place called Pilavakkal.
From here, a hilly route has been designed. This project is pending before the Government for a
very long-time. If this 5 kms. stretch of hilly route is completed up to Yarasanadu hills of Teni
district, then, it will, certainly, give an access to Kerala State and 50 kms. of route is shortened.

This also empowers our local people. Since this project is for my native place, | would like to
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underline this project. Last, but not the least, Sir, much has been done and said about the
ethnic problem in Sri Lanka. | don’t want to stress much on the UPA Government in this regard.
But | would just like to quote our national poet, Barbiar said, which means though our India has
more than one hundred crores of faces, she has only one life; though she has more than 80
languages to talk, she has got only one idea. | like this, as a teacher, | had taught so many Hindi
poems also, which inspire the national integration. For example, all of us know the poem of
Allama Mohammad Igbal, “HR 11 4 3ea] B~g&ll &HR, ...” Likewise, “Holgd T2 Rerdl
AT H SR T, e g g aad g, %*_g'ﬁ?ﬂ eHRIT I”, Like this, we have been singing so many
songs inspiring the national integration. Yesterday, when there was an uproar here about
claiming A.R. Rahman as a Tamilian, Mr. Deputy Chairman said, “MNo, he is an Indian”. VWhen
we are talking about the ethnic problem here — | touch the feet of every Member here — why do
we call them as Sri Lankan Tamilians? Yhy don’t vou just for a minute think that they are
Indians, living over there in Sri Lanka? Just for a minute please think over this is not a problem
that pertains only to Tamil Nadu and it is the problem of India. Ve can, then, put an end to this

ethnic problem.
With these words, | welcome the Budget. Thank you, Sir.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): A very impressive maiden speech.

SHRI RAJEEY CHANDRASEKHAR (Karnataka): Sir, | thank you for having given me this
opportunity to speak on the Interim Budget. Similarly, last yvear, you gave me an opportunity
to speak on the Budget, 2008-09. In that speech, | had raised several red flags of caution. |
would like to read out some parts of that speech. | quote, “It is clear that certain critical parts
of our country are showing signs of a slowdown. Reports point to a slowdown becoming a
slow and sure reality. The Finance Minister has said that he will keep an eye on this and take
necessary action to ensure that sectors dont go sick. | am only afraid that given the
Government’s general track record of responsiveness any response will be too late to prevent
an irreversible slowdown and all its attendant problems.” Sir, | had also said in the same
speech, “This vear is a transition year and a critical year. It is important that we don’t fall off
the growth track and get derailed. | remember very well what happened last time. Our same
policy-makers had presided over a preelection budget in the mid-@0s. Increased public
spending in the face of economic slowdown threw us into a three-year recession. This
Budget, from amongst all the Budgets of this Government, is most risky to pull off. The
weakening global economic cues and signs of our economic slowdown in some critical areas
reinforces the view that this could turn out to be a high-risk budget with conseguences on the

current growth strategy and slope.”

Sir, unfortunately these red flags were to no effect and my worst fears are hecoming a
reality, compounded by a sequence of misreading and mis-steps by policy makers over the
last twelve months. The recent lIP data of 3.9 per cent vs. 9.2 per cent for the same period last

year, points to a sharp slide in economic and industrial performance. Blue chip companies are

297



scrambling for credit and financing. The small and medium scale and unorganised sectors are
almost at standstill. The job market is crumbling and most companies could find themselves
smaller next year, as compared to this year. The fiscal situation has caused a S and P
downgrade vesterday. This picture is startling and it is clear that we are in the midst of a full-

blown and escalating economic crisis.

The vear 2008-09 is a year when our growth got de-railed. The question today is for how
long and what costs and consequences of this derailment will be. Most importantly, from my
perspective, it is a year that has revealed that we had started believing too much of our own
marketing hype that the Indian growth formula was sustainable and continuous. That has proved
to be delusional. It has laid bare the fact that exuberant public spending alone is not a solution.
There are many more structural changes and reforms that are needed before our objectives of an
inclusive economic architecture can be reached and be sustainable. Sir, the hon. Finance
Minister has said in his Budget Speech that we are in extraordinary times and we need
extraordinary measures. | agree with it, Sir. We all agree that a prolonged lag in getting the
economy to respond and grow again will inflict serious, consequential and collateral damages on
vast parts of our real economy; on the financial sector, on the manufacturing sector, on

exporters, etc. and, consequently, on jobs.

Sir, let me outline what | believe the Government should be doing. In my view, the current
crisis can no longer have a monetary policy solution alone. The focus has moved to the fiscal and
real economy side, to stop the slide and restart the economy. Sir, let us be very clear about this
problem. The problem is the death of demand, stalled credit and stalled investment flows.
Sectoral stimuli packages are meaningless if they don’t catalyze these three points. Sir, let me
take one point at a time. For example, consumer spending will restart only if there is a sharp
increase in consumer disposal income or things are available at sharply lower prices to the
consumer. This will require, — and there is no way of avoiding it, — direct taxation reliefs.
These will put money in the hands of consumers. 4nd, | believe, vesterday’s announcement by
the hon. Finance Minister, for the first time, dealing with taxation, holds some promise of

restarting consumer demand.

Sir, the real economy is also currently suffering from lack of credit flow from credit markets.
Despite the significant additional liquidity pumped into the banking system by the RBI, there is
clearly no increase in credit off take by corporates, and other borrowers. This situation will only
worsen in the coming months as the Government intervenes in these markets to borrow in order
to finance the fiscal deficit. While some of this is due to risk aversion on the part of banks, some
of it is also due to the mismatch between costs to the banks versus the required lending rates. |
believe this can be addressed through an interest subvention model, which is currently
applicable to the exporting sectors. It can be extended to various other sectors in distress.
These two steps, along with using MAT and dividend distribution taxes as offset-able against
investments, combined with enhanced fiscal headroom for State spending can form a package

for fiscal steps to steadily and systematically revive the economy.
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Sir, let me touch one point on the structural side. It is clear and it is obvious to most people,
who are following what is going on, that the incoming Government will have to make an effort in
creating a consensus on the key issue of public spending which has expanded significantly
under this Government, but, unfortunately, with no concerted effort at measuring or improving
delivery and outcomes. As Shri Pratap Bhanu Mehta of the Centre for Policy Research, said in a
recent article, that inclusive growth is not just about profligate spending, but, thinking about the
architecture of the economy as a whole. The recent CAG report said that Rs. 51,000 crore
allocated to various schemes were transferred to NGOs with no record of spending, and
diversion of SIDF funds to cultural programmes are symptoms of economic strategy that
spends without focusing on outcomes and results. This is the strong reason why any public
spending driven stimulus package of the sort suggested by many economists will fail. It will be
hopelessly leaky and will not deliver on its outcomes and objectives and will only create a
spurt in corruption. Sir, delivery of our public spending and reforms of our subsidy delivery
mechanism are critical as part of our governance reforms. Governance reforms are more difficult
and time-consuming and so we must start this at the earliest and given the current
economic context and the uncertainties around it, this becomes even more pronounced and

urgent.

Sir, let me end by saying that the challenges to kick-start our fiscally stretched and
deadlocked economy are daunting. Managing an economy on a downtrend requires special grit
and skills, very different from managing an up economy. The number of a 5.5 per cent fiscal
deficit for the coming vear is just not credible and will be missed by a mile. | will quote Standard
and Poor, “India’s fiscal position has deteriorated to a level that is unsustainable.” We are
currently sitting on a fiscal time bomb that threatens to unravel and wipe out the gains made by
our economy over the last fiscal years in the NDA and the UPA Governments. | agree with my
colleague, Mr. N.K. Singh, when he says that the economic cycle should not he allowed to be

disrupted by the political cycle. Thank you.

MESSAGES FROM LOK SABHA

)] The HNational Commission for Minority Educafional Institutions (Amendment) Bill,
2009,

(I)  The National Waterway (Lakhipur-Bhanga Stretich of the Barak River) Bill, 2009.
(lll) The Central Industrial Security Force (Amendment) Bill, 2009.

(IV) The Agricultural and Processed Food Products Export Development Authority
(Amendment) Bill, 2009,

SECRETARY-GENERAL : Sir, | have to report to the House the following messages received
from the Lok Sabha, signed by the Secretary-General of the Lok Sabha:—
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